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INTRODUCTION 

I the Chairman of the Committee एप Bstimates for the year 1995 96, 
having been authorised by the Commuittee 1n this behalf piesent this Repoit 
on the Budget Estimates for the year 1995 96 1n respect of the (1) Public Woiks 
(Public Health) Department and (u) 1mplementation of outstanding re 
commendations/observations of the Committee 

2 A brief summary of the recommendations/observations of the Com 
mittee 15 given था Appendices Iand ITinrespect of Public Works (Public Health) 
Department and implementation of outstanding recommendations/observations 
respectively The summary 15 not exhaustive and for full recommendations or 
observations of the Commuttee reference be made 10 the main Report and the 
reports of previous years (for implementation) relating to the Departments 
conceined 

3 A brief record of the proceedings of each meeting has been kept 
separately 1n the Vidhan Sabha Secretariat 

4 The Committee are thankful to the representatives of the Depart 
ments who appeared before the Committee from time to time for their 
valuable assistance to the Commuttee 

5 The Committee are also highly thankful to the Secretay Deputy 
Secretary Haryana Vidhan Sabha and his staff for their whole hearted co 
operation and assistance given by them 

(SURAJ MAL) 
Chandigarh, Chairman, 
The 13th February 1996 Commuttee on Estimates



REPORT 

Constitntion of the Committee - 

The Committee on Estunates for the year 1995 96 consisting of nine 
members was nominated bythe Speaker on having been authorised by a motion 
moved and passed by the Haryana Vidhan Sabha in 1ts sitting held on the 7th 
March, 1995 and notified vide Haryana Vidhan Sabha Secretarat Notification 
No EC 11995 96/29 dated 25th April 1995 

Appomtment of Charrman 
= 

2 ShriSurayjMal ML A was appototed Chairman एव the Commuttee 

Sittings 

3 The Commuttee held/fixed 47 sittings (at Chandigarh and outside 
Chandigarh) t1ll the finalisation of this Report 

Implementations/Recommendations 

4 पा Commuttee scrutinised the replies received from the Government 
n connection withthe outstanding recommendations/observations of the Comm- 
mittee relating to the year 1985 86, 1987 88 1988 89 1989 90 1990 91, 1991 92, 
1992 93 and 1994 95 pertaining to the Industries Town & Country Planning, 
Tourtsm Animal Husbandry Social Welfare, Forest, Transport aud Co 
operation Departments The Commuttee dropped the recommendations/ 
observations where 1t was satisfied with the action taken by the Government 
The observations of the Committee on the iemaining recommendationsfobser- 
vations inrespect of these Reports are contained पा Appendix ITto this Report 

Selection of Departments 

5 कद Commuttee selected the following Departments witha view to 
scrutinise पिला Budget Estumates for the year 1995 96 

I PWD (Public Health) 

2 Hospitality and 
~ 

3 Excise and Taxation 

Scrutimse/questionmaire 

6 The Commuttee could not scrutimise/frame the questionnaire on the 
Budget material relating to the Hospitality and also could not examipe the 
reply of the Exctse and Taxation Departments for want of time 

Scratmise oral examnation o 

7 The Commuttee scrutruised the material relating to the Budget Esti 
mates for the year 1995 96 1 respect of the Public Works (Public Health) 
Departmem and orally examimed the representatives of the Department



Supplementary Estimates 

8 The Committee also scrutinised the Supplementary Estimates of 
Haryana Government for the year 1995 96 and examined the representiitives 
of the Finance Department as well 85 other Depaitments conceined withthe 
demands angd also piepared their report thereon for bemng presenting to the 
Vidhan Sabha on 'gl e date fixed therefor - 

General Observation Fiance Department r 

9 The Committee while scrutimsing the reples received from the 
Government relatmg to the pending paragraphs of the previous reperts cancern- 
ing these departments have experienced that the replies theréof are not being 
sent by various departments पा time inspite of the mstructions-issued by 
the Government from time to tine 

The Commuttee took a serious view and recommend that the Finance 
Department should coordmate m this respect and rerterate these mstructions 
to all the concerned departments so that rephes are senit पा time m order to 
streambne the functioning of the Commuttee 

i 

10 The report एव the Commuttee 1n respect of the Public Works (Public 
Health) Department 1s 1n the following paras ~ 
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11  Functions, Auns and Objects of फिट Department 
- 2 Adequate drinking water supply, sewerage and santtation facthities are pre requisite to all the persons of the State The P W (Public Health) Depart ment 15 committed to provide adequate service to the people of the State ™ 

Public Health Department of Haryana State 18 headed by an Engineer 10 Cheef assisted by 3 Chier Engineers/Officer on special duty, 5 Superintending Engineers 6 Executive Engineers and the CAO 1 the Head Office In the field, there are 10 circles each headed by a Supenintending Engmneer In प्रा] there are 3§ working Divisions, besides this there are 2 Mechantcal Divisions one Design and Planning Division and one planning of Investigation Divrsion Each diviston 15 headed by an Executive Engineer 

The department 15 engaged पा execution operation and mamtenance of water supply i rural sectors water supply and Seweragze in Urban Sector, besides provision of- operatton and mamntenance of sanitary installations 1n Government institutions and oiher deposit works 2 the 6745 villages of the State (as per श्गि cefisus) have been provided with facility of drnking water supply as on 31 31992 However on that date the rate of water supply पा 2723 villages was less than the required norms of 40 LPCD  The main thrust before the department is 10 augment the water supply source 1h these villages and 1 proving oid distribution system: under State Plan and Central Assistance under ARP  The work 15 also पा hand for augmenting water at the rate of 70 LPCD_ 1n 6 desert prone districts of the State under Centrally Sponsored Desert Develop ment Programme All the water supply schemes which were earlier bemg maintamed by the department for and on behalf of Panchayat department are now being mantamed by the P W (Public Health) Department by providing separate budget to the department for maintaining these schemes without any recoverv from beneficiaries wet 1993 

Urban Water Supply Sewerage and Dramage Schemes are exectuted by the Public Health Department for and on behalf of Municipal Committees Eatlier some of the schemes were being mamntained by the I ocal Bodies Depart- ment themselves which were later on transferred to the Public Health Depart ment for maintenance of these schemes w e f 241993 by providing a separate head for financing therr maintenance cost 

One of the important schemes Yamuna Action Plan, has been taken n hand for providing Inferception and drainage alongwith complete sewerage treatment plants and other ancil] Ty ¥ orks 1 6 towns of the State 1 e Yamuna 

For the year 1995 96 there 15 8 traget of improving water supply m 800 villages and extending water supply facility to 200 numbers source dhanies baving population more than 250 persons Only skelton sewerage facility Wit out r atment 1९ availible in 40 *owns with strvice level of 35% Ths service level 15 to be improved to 80% In small towns only low cost 58111 tation facilities are 10 be provided whereas पा big towns under ground sewerage facilities are provided The target of Improving service level 1s 3% every year 
The total budgetary allocation at the disposal of P W (Public  Health) Department 15 Rg 17099 35 lacs for the year 1995 96 for mamtenance & ex- ecution of 50 keme /works 10 hand or to 9६ taken पा hand by the Department
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_12 Orgamsational set up of the Department - - 

The Department 18 headed byflthe_ Engineer in Chief with th 

Headquarter at Chandigarh 

1 Headquarter 

The following officers assist the Engmeer पा Chief P,W (Publc 

Health) Haryana 

ORGANISATION CHART PWD PUBLIC HEALTH BRANCH HARYANA (6596 

छाए 

मु ०४: 
CE (W) CE (U E](YAP) 

S|B(P) SE (W) SE (U) I 

स्प्ठ (ए) EE W नह (ए)8 8 (8बतव) ए ९ (इ8) 8 5 (७01) CAD 
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SE (ICE) | 

Xen 

Xen 

(
L



i 
] 

» 
1 

™ 
T
R
 

(प
ी 

सा
धत

े 
Of

fi
ce

s 
» 

o
y
 

..
He

al
th

) 
H
a
r
y
a
n
a
 

—_
 

A 
1 

बे
 

रे H 
[ 

l 

4 
! 

| 
A
n
'
;
b
a
l
a
 

5 
E 

B
h
y
w
a
m
 _ 

| 
P
 

—
E
 

R 
B
h
i
w
a
m
 

I 

—
E
 

E 

B
l
u
w
a
m
 

I 

—
E
E
 

Na
rn
au
l 

—
E
 

E 
R
e
w
a
n
 

—E
 

E 
(P
&D
) 

A
m
b
a
l
a
 

—
E
 

E 
Na
r 

N
a
r
a
i
n
g
a
r
h
 

—
E
 

E 
Pa

nc
hk

ul
a 

—
E
 

E 
Y
a
m
u
n
a
n
a
g
a
r
 

1 

—
E
 

B 
Y
a
m
u
n
a
n
a
g
a
r
 

If
 

—E
 

E 
(M
cc
h)
 

Am
ba
la
 

‘s
 

—E
 
E
(
G
W
D
 

Sn
ni
pa
; 

i 
[3 

5 

|
 

S 
E 

G
u
r
g
a
o
n
 

| 
ए
ल
 

—
B
 

E 
G
u
r
g
a
o
n
 

1 

—
E
 

E 
G
u
r
z
a
o
n
 

दा
 

—
F
 

E 
(
T
M
)
 

G
u
r
g
a
o
n
 

—
E
E
 

N
u
k
 

—
E
 

E 
Pa

lw
al

 

—
E
E
B
 

Fa
ni

da
ba

d 

I 
3 

—E
B 

E 

Hi
sa
r 

I 

—
E
E
 

Hi
sa
r 

दा 

—
E
 

B 
H
a
n
n
 

1 

51
 

पा
 

डि
स्
या
 

5 
E 

Ka
rp
al
 

—B
E 

E 
Fa
te
ha
ba
d 

| 

| 
|
?
 

—
E
 

E 
—
E
 

E 
Ka

rn
al

 
I 

—
E
E
 

Ka
rp
al
 

Il
 

—E
B 

E 
Pa
ni
pa
t 

—
E
 

E 
(Y

AP
) 

P
a
n
i
p
a
t
 

—
E
 

E 
K
u
r
u
k
s
h
e
t
r
a
 

—
E
 E
 

SE
 

वा
त | 

7m
nd
 

| 
7 

—E
B 

| 
N
a
r
w
r
n
a
 

K
a
i
t
h
a
l
 1 

—
E
E
"
 

Ka
it

ha
l 

1] 

[| i 1 | | | 1 | | न 

1 
Th
e 

fo
ll

ow
in

g 
fi
el
d 

,o
ff

ic
e1

s 
ar
e 

fu
nc

ti
on

in
g 

un
de

r 
th
e 

ad
mi
ni
st
ra
ti
ve
co
nt
ro
l 

of
 
En

gi
ne

er
 

था
 
C
h
l
e
f
P
 

W
 

(P
ub
li
c 

o
 

I 
S
E
 

Ro
lh
ta
k 

S 
E 

So
np
at
 

L
 

Iy 
—
E
E
]
"
—
.
 —
E
 

B 
~R
oh
ta
k 

1 
! 

S
o
m
p
a
t
l
 

| 
—
E
E
 

| 
—
B
 

E 
Ro
ht
ak
 

1I 
So
ni
pa
t 

11
 

—E
E 

| 
—E
E 

Jh
ay

y 
ar
 

G
o
h
a
n
a
 

—
E
 

E 
Ba
ha
dl
ll
rg
ar
h 

पे 

—
E
 

E 
(D
&P
) 

R
o
h
t
a
k
 

- &Y t प्र
 

न



13 Budget Estimates 

Rs 17099 35 1805 
The total budget allocation to the department for the year 1995 96 15 

The headwise detail 15 as under — 

Total Budget for 1995 96 & expenditure uwpto 7/95 headwise 

S No Name of Sub Head Budget Expenditure 
allocatton  upto 7/95 
dur ng 
1995 96 

17 MNP 2245 00 337 18 

2 DDP - 1200 00 282 52 

3 ARP 1170 00 200 97 

4 TMP न 7 46 

5 Mic Rural W/S 1353 00 472 16 

6 Urban W/S 1000 00 215 50 

7 Urban Sew 500 00 80 35 

8 Mtc Urban W/S & Sew 375 00 262 29 

9 Solid waste disposal 20 00 9 21 

10 Storm WB 30 00 128 28 

11 STP/YAP 1730 00 15 32 

12 Government works 

Original {Tentative) 483 50 51 83 

Mtc 157 35 87 20 

13 Deposit work(Tentative) 300 00 99 11 

14  Rural 

LCS 270 00 2 61 

DRG 100 00 074 

15  2245/RNC(Tentative) 9 00 41 34 

16 Energy charges 

Rural - 1500 00 464 83 

Urban 1100 00 476 02 

Goveinment —_ 175 

Depo 1t - — 4 00 

17 Raw Water Charges - 
Rural , 100 00 न 

Urban दि मी - 1100~  ._-- 
18 RME हे - - - 3432 00 1237 68 
19 T&P €harges- - - - 13 50 : — 

Total v 17099 35 4478 35 
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An प्रा depth study of the budget estimates of the department was made 
by the Committee Where after the Committee, duning evidence of the re- 
presentatives of the department asked for the detail of the schemes stated 
above The tepresentatives of the department replied as under — 

“The details a e not readily available with them and the same would 
be supplied to the Commuttee’ 

The Commuttee further sought clarification as to why the space of 
expenditure of the funds allocated upto July 19951s veryslow The represent 
atyves एव the department stated as under — 

The meeting of Sanitary Board 15 held after every six months 
The funds allocated to the department could not be spent because 
80110 of the schemes are yet to be cleared/taken था hand’ ™ 

On being further enquired, the Committee was informed as follows — 

“Desert Development Programme 18 1 cent percent centrally sponsored 
programme Under this scheme the norms of water supply 
18 70 LPCD 5 districts of the State 1e Hisar Sirsa Bhiwam 
Rohtak Rewar1 and some parts एव Mahendergarh are covered 
under this Programme” 

While inquired about the amount spent on maintenance of various 
works/schemes 1t was replied that — 

“A large amount of funds allocated for maintenance of various schemes 
of the department 15 spent on the establishment and electricity 
charges 

For the desilting of water storage tanks special provision/estimate 
15 prepared for maintenance purposes The problem of siiting 
the tanksarises after a pericd of 8to 10 years It wasalso assured 
by the department that all the tanks including that of Bahadur- 
garh (Rohtak district) where desilting work 1s required, the same 
will be done by sanctionipg the money frem MNP Head 

The department also stated that at the time of desilting of the tanks 
people will have to face difficulty for drimking water because the 
water supply during that process will have to be discontinued 
For that we will inform the people पा advance ané¢ drinking 

- water will be arranged to be supplied by tracter trolies 

Besides this the Commuttee made on the spot study tour of Rohtak and 
Bhiwan1 districts during the period from 9th to 12th January, 1996 The 
Commuttee visited various localities of Bahadurgarh town and some water 
works 1n surrounding areas In Bhiwani district the Committee visited a 

. number of water works Detail of which has been given 10 one of the succeed- 
ng paras 

[ 

During this on the spot study tour, the Committee observed that man- 
tenance of various works/schemes was not as required  Besides this, the supply



- 
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of water was also not adequate  Of course, 1t was a fact that both these dis tricts were flood affected and most of the works/schemes were daimaged दा 1995 floods 
— 

J 
The Commuttee concluded thatit 1s a great task before the depart- ment fo nmprove and réstore proper water supply upto the standard norms by repamring the same The department 1s also reqmred to up keep the works of the sewerage/drainage system m various areas particularly where floods have :caused damage o 

- i 

() Therefore the Committee desire that the Headwise/Scheméwise funds allocated to the department and spent during the year 1995 96 be supphied to फिर Comnuitee - - 

L 

r~ 

(n) “The Commuttee further desire that the department should wtilize the allocated funds within stipulated tme A strict momtormg be kept on the _Money hemg spent on various works - -1 हू 

(m} The Commuttee forther recommend that हि Government to make sifficient amount of funds available for the repawre/mamtenance of all घाट water works and sewerage/dramnage system etc ~ - 
I i - 

* (1v) The Commuttee further desire that the action taken पा the matter as recomméended above, be mmtumated to the Commuttee at the earhest 

.14 Budgetary provision for Mamtenance of Works /Schemes , . 

The Committee wanted to knowthe reasons for not making the provision of sufficient fund 1n the budget for the maintenance of water works etc during the last financial year The Department stated 
| है 

The work of maimntaining Rural Water Supply Schemes as well 85 
Urban Water Supply and Sawerage Schemes 15 dene by the 
Public Health Depattment for and on behalf of Local Bodies 
“Upto 1992 93 funds for maintenance of Rural Water Supply 
Schemes were provided by the Government through the Budget 
of Director Panchayat but were alwaysshert of actual require- 
ments leading to accumulation of huge amount of arrears on 3 this account  Smmularly the Munrcipal Committees have not 
been paymg the mamtenance cost of Urban Water Supply and - Sewerage Schemes for last 50 many years resultimp ता accumu- 
lation of huge arrears on this account  So the woik of mainte nance of all Utban Water Supply and S.werage Schemes was ; transferred by the Government o‘the Degartm\eflt wef 4/93 

i 

Though Government created separate head for providing funds for maintenance works of Rural Water Supply and Urban Water Supply m the budget of the Department but the funds made ; available have always been short of acteal expenditure cém- - pellmg the department to divert grants meant for original works . to the mamtenance works Even after Government of India allowed diversion of 10% grant under MNP and ARP Rural Water Supply Schemes to mainteanance Rural Watersupply - + Schemes, the fynds available were short of actual requirements 
iy o -y i 5 Lf «४ - [ : 

P
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5 . (6) Yasant Vihar 

A 

9 

As maintenance of these essential services cannot™be stopped at 
. anycost as such the depa tment had to perforce resort fo 

) dtversion of plan funds to mamtenance works 

The Committee have gone through the reply of फिट Department Be- 
sides this the Commttee have also undertook on the spot study tour durning 
9thto 12th January 19961n the districts of Rohtak and Bhiwani of the follow- 
g villages/eities 

1 Bahadurgarh City 

(a) Mahavir Park Colony - 

(b) Shant1 Mandir Area, 

_(c) Daya Nand Nagar across Jhayar Road, 
= - 

(d) Happy Chuld School Area, 

(f) Dev Nagar etc 

2 Vlllagesd 
— -— .~ 

— Y = - - - - 

(a) Jakhoda and Rohad (Rohtak District) 

(b) Bondh Sanjharwas Sanwar, Bamla Tigrana, Dhanana and Bapora 
पा district Bhiwam 

~ - - 

It was found that पा most of the villages there was no adequate water 
supply In most of the schemes the storage water tanks were found dry which 
were fullof s1lt  On being enquired 1t was found that these water storage tanks 
have never been cleared/desilted In most of the villages there was no water 
supply upto the tale The position in villages particularly 1n Bondh and 
Bamla was not satisfactory The villagers of these villages 1epresented to the 
Commuttee that nerther the supply of water 1s regulal and smoothnor the water 
being supplied for drinking purposes, 15 worth drinking It was further stated 
that for the last 50 many months there 15 00 proper water supply 1 the entire 
villages and most of the areas of the villages remain w thout water The local 
officers accompanted the Committee also admitted this fact 

Tt was also brought to he notice of the Committee that the water courses 
near villages which are used for the water supply from canals to the storage 
tanks are 9६008 misused by the villagers for bathing washing एव clothes and 
bathing of cattles etc because the same are opened 

The Committee conciuded that a lot 1s required 10 be done by the 
Department  Effective steps should be taken to repair damaged schemes/ 
works Water storage tanks, which are full of silt should be cleaned/desilted 
However पा most of the tanks work was 1n progress and the officers assured 
that the desilting work would be completed within a fortmght orso At 
most of the water works, the work of construction of boundary walls was
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also m progiess It was also felf that bourda1y wallis must to safeguard the 
drinking water Though the filter system पा water ponds was not deplorable, 
yetit wasnotupto thenorms asnoted bythe Committee In village Jakheda 
the water storage tanks were found damaged and there was 8. leakage of water 
These tanks required tmmediate repair  In some of the villages water supply 
can beregulated if the villages are divided ता more Zones It was also observed 
that for smooth supply of watei the practice of installing unauthorised watel 
connections should be checked fcurbed 1In some of the villages like Baraht 
etc damaged pipe lines are required to be repaired 

Atsome of the water works over head wate1 tanks weie lyiLg abandcned 
The Commuttee was informed that the same azenotin  use for the 1851 so many 
years The Commuittee was surprised (0 note this fact because a huge amount 
of funds was spent on their construction 

Besides this much has to be donein the field of sewerage/dramage 
system It has been ovserved that some of these schemes are not functicning 
properly At Bahadurgarh in most of the Colonies, visited by the Commitiee 
thus system 15 about to collapse It was a general complaint of the pecple of 
Bahadurgarh that the drainage system in the town has not been planned syste 
matically  The Committee 15 of the openion that special attention 1s required 
to be given to these werks 1n all the towns particularly at Bahadurgarh 

Therefore, the Committee 1s of the opmron that फिट department to as 
certamn the work/schemes where action 15 required to be taken as recommended 
below —- 

(1) The department to take urgent steps to cover पार water courses/ 
canals near the villages to stop misuse of drinking water 

(n) The department may take effective steps for the repairto and 
mamntenance of water works to make drinking water available as 
per norms 

(पाए The department to take steps for the construction of boun dary 
walls at water works ! 

(1y) The department to take effective stepy 0 लाएं) the practice of —mstal 
hng unauthonised water connections which are the mam constrants 
m smooth water supply 

(v) Filter system पा the water takns should be as per norms fixed 

हा For smooth water supply villages be divided mto more zones 

(vi) The Commuitee desired and stronglyd recommended that all the 
aspects with foresightedness should be taken mnto consideration 
before finalismg dny mew scheme At some of the water works 
over head water tanks are found abandoned 

(viu) The Committee may be informed about the action taken as re 
commended above 

15 Vehicles and Expenditure on thewr Mamienance v 

In their written reply to the questionnaire relating to the expenditure 1n- 
curred on फिर mamtenance of vehicles, during the last three years, the depart- 
ment stat.d as under — 

-~ - o - - 
—
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Phe Commuittee have gone through the reply of the depirtment and also 

took evidence of the representatives of the department Duiing evidence फिट 
committee observed that a heavy amount of fund 15 being spent on the mainte- 

nircejrepair of the vehicles  The commuttee desired to know the reascns there 

01 

¢ The Financial Commussioner & Secretary admitted that 1t 15 2 fact 
It was further stated that there has 0६६ no replacement of old 
(condemnable) vehicles for the last many years in the depart- 
went This 1esulted m heaivy expendituie on mamntcnancef 
repai - 

On bemng asked as to what steps arc bemng taken to curb this huge ex- 
penditure 1t was further stated that 

Now we arc taking stevs to replace condemnable vehicles every year 

Some of the vehicles would be replaced by April, 1996 

The Commuttee reached the conclusion that the department 15 having a 
large fleet of unserviceable vehicles है peisusal of the information given above, 
shows that theie 1s extravagent on the mamntenance of old vehicles The 
expenditure of some of the vehciclesexceedslacs of rupees inayear The 
Committee have pained to note this fact and are of the view that Government 
15 not vigilant 1n this regard It looks that तो some cf the cases the expendti- 
iture in a year is more or less, equal to the cost of 8 new vehicle The 
Committee observe that this expenditure can be avoidad 1n case the old vehicles 
are replaced The performance of these vehicles definitely affects the pace 
of working of the department This expenditure proves that the 1068 of not 
replacing the old vehicles with a view to effect economy 1s forfeited The 
Commuttee further gained momentum 1n this regard, from the following reply 

of the department - 

तु ““Total No of vehicles available ता the Depaitment at present are 85 
under 

Vehicles Total Nos No of vehicles 
more than 5 

Required Available yeorsoldie 
condemable 

1 2 3 4 

Staff Cars 16 16 11 

Gypsy 6 6 

Jeeps | 88 81 64 

Trucks 64 59 54 

Pickup — 5 5 

Tractors —_ 8 8 
Sto 25 years 
old
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However 85 per col 4 above most of the vehicles ate छा condemaable 
conditions but are st1ll 1n use for want of replacement 

The overaged and mefficient vehicles, involving lugh mamtenance and 
operating cost are mam problem/bottlenecks hefore the department With a 
view to avord huge expenditure the Comnuttez stromgly recemmend to the 
Government that urgent effective steps be taken to replace old/condemnable 
vehicles without delay 

The Committee further desire that the action taken m the matter be 
wtimated to the Commmttee 

16 Utibsatior of Funds 

A detail of the fund allocated to ths departm-=nt for various works/ 
schem>s durmg the विज th ee years has b en given in k2 following table 
Fron: फिट perusa®of the detail the Commuttee noted that th re1s 2 variation पा. 
the amouat of exp nduure and th~ amount allocated for cattain wa. ks 

ना ना था नाथ नाथ ना - 

[,



Sr
 

 N
am

e 
of
 
H
e
a
d
 

No
 { 

I
 

_
 
e
 

1 
Go
vt
 

wo
rk
s 

& 
पड
 
M
T
C
 

2 
Ru
ra
l 

Wa
te
r 

Su
pp
ly
 

Sc
he
me
s 

A
R
P
/
D
D
P
 

& 
T&
P 

Ur
ba
n 

Wa
te
r 

Su
pp
ly
 

& 
Se
w 

D
e
p
o
s
i
t
w
o
r
k
s
 

M
T
c
 

Ur
ba
n 

W/
S 

& 
Se
we
ra
ge
 

Ru
ra
l 

lo
w 

co
st
 

Sa
ni
ta
ti
on
 

Na
tu
ra
l 

cl
am
it
ie
s 

DL से थक ४ T 2५ 

M
T
c
 

Ru
ra

l 
Wa

te
r 

Su
pp
ly
 

10
 

 U
rb

an
 

St
or
m 

wa
te

r 
dr

am
ag

e 
& 

So
hd
 

Wa
st

e 
पर 

11
 

S
T
R
/
Y
A
P
 

To
ta
l 

Al
lp

tm
en

t 

57
4 

69 

11
83
 

77 

67
4 

50 

62
0 

00 

300
 

00 

32
0 

00 

29
0 

00 

2 
00 

22
53
 

00 

38 
00 

E
x
p
d
t
 371
 

45 
118

4 
21 

949
 

57 
687

 
80 

351
 

13 
310

 
82 

599
 

43 

31
7 

179
1 

65 

71
 

e
 

e 
e 

B 

Al
lo
tm
en
t 

59
9 

85
 

19
21
 

00
 

13
32
 

37
 

11
33
 

00
 

30
0 

00
 

26
57

 
00

 

31
5 

00
 

11
0 

00
 

25
69
 

00
 

20
 

00
 

E
x
p
d
t
 

19
94
-9
5 

—
—
—
_
—
—
E
x
p
d
t
 

Al
lo
tm
en
t 

(R
s 

1n
la
kh
s)
 

77
3 

19
 

12
45
 

00
 

14
99
 

26
 

83
8 

69
 

36
2 

87
 

17
17
 

93
 

24
3 

09
 

12
7 

66
 

31
11
 

57
 

< 
33
 

36
 

66
9 

96
 

15
58
 

25 

22
86
 

63 

11
68
 

00 

30
0 

00 

15
60
 

93 

11
2 

74
 

40
0 

00
 

28
00
 

00 

15 
00 

10
15
 

30
 

ब
न
न
ा
 

e 
gt
 

o 
A 

i 
e
t
 

22
98
 

14
 

37
 

56
 

89
 

29
 

30
71
 

72
 

19
7 

59
 

93
. 

61
 

21



2 

During evidence, the Committee sought an explanation as to under 
what circumstances the Department was not 1n a position to utilize the entne 
fund allocated 10 them It seems that the department was not serious about 
1t 

Enginec in Chief replied 85 follows — 

The allocation of funds 15 of two types  O1 e 1s लि the Government 
works and the other for maintenance In the year 1992-93 the 
funds had been allocated but some of the works could not be taken 
पा hand He further tated that there 15 no suclh work with एव 
which can be undertaken independently For example पा case 
of supply of water we have to make contacls to the Irrigation 
Depariment In case of supply of Electricity we have to make 
contacts to the HSEB 

On being dissatisfied with this reply the Committee asked (0 know any 
circumstances as an eximple which led the department for not utithizing the 

| entire amount allocated for the Government works etc 

The Fimancial Commussioner & Secretary to Government (P H Deptt ) 
replied that — - 

‘The department faced great financial constraimnts during the year 
1992 93  Some of the works have been completed but payments 
could not be made Pending Bills were cleared duringthe month 
of April—June (next financial year) It was the reason that 
expenditure प्राण, er the Head Maintenance of Rural Water Supply 
was Rs 1791 65 lacs against aliccated amount of Rs 2253 1805 
It took three months but we got no sancticn and we had to keep 
the bills pending  Same positicn remained हा the year 1994 95 
The Funds एव mamtenance had to be reduced 85 the same were 
used m flced affected works 

After hearmmg {he departmenial representatines the Commttee satisfied 
with the rephes and decided not to pursue this question further, with the direction 
that the deparfment should msake efforts, in future, to utiize the entire 
fund allocated by फिट Govermment, 1n the same year 

17 Yamuna Action Plait 

In reply to the questiéenaire of the Commuttee the de partment subrtted 
the following written reply 

To stop pollutich of Yamiuna river and connected Yamuna Canalsystem 
on which a number 6f watersupply «<chemes are based sewéige treatment plants 
under Yamuna Acticn Plen are 96108 provided 10 six towns of the State at a total
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cost of Rs 133 47 crores 85 under — - 

Rs 1४ crores 

Far:dabad 44 56 

Gurfach 21 18 

Karnal 15 50 

Panipat 22 20 

Sonepdt 14 33 

Yamuna Nagar/Jagadhri 15 70 

133 47 

The ८०8६ shall be bome ¢ qhuaily by Government of India and the Staté 
Government and soft loan to the extent of 70% of the project cost, to be 
paid back 10 20 years 15 being made available to Government of Ind:a by 
OCEF Japan Berief detatl of project has been given above against para 31 

The scope of work includes one number of sewage treatment plant 
पा each town except at Faridabad where 3Nos ST Plant have been provided 
The other major items of work included an imterception and diversion drans 
rising mains sewage pumping stations treated effluent channels low cost 
sanitition River frort developmient, miproVed crematoriums, bathing ghats, 
afforestation ldnd scapping and pubfnc participdtion  Public Health Depart- 
ment 15116 Nodel Agericy forexecution allworks except afforestation which 
shiil be cartred out by the Foiests Départment 

This project 15 to be completed पा 5 years 

The funds allocated and expenditure mburred dpto 7/95 oh this project 
1s as under — 

Town Funds Expehditure 
-~ allocated upto 7/95 

(Rs 1n lakhs) 

Foridabad 517 00 224 36 

Gurgaon 275 00 203 39 

Karnal 383 30 209 32 

Panmipat 341.50 76 04 

Sonepat 280 00 83 08 

Yamuna Nagar/Jagadhr: 229 00 151 74 
I VUV S~ S 

2025 80 947 93 
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Work on 14 out of 35 sewer works has started पा right earnest Cofi-- 
sultants have been appointed to submit detailed designs and estimates of sewage 
treatment works Besidcs the work on electric cramatoria and bathing ghats - 
at Yamuna Nagar 15 also completed  Entir¢ pioject wotk 15 propesed 1८ be 
completed-by 1997~ - .. . - - 

f 

- - - PUR ना न 

- 

During the evidence the departmental representa 1ves 1eplied as under 

Yamuna Action Plan 15 8 big project  Under this plan  besides 
other schemes sewerage treatment plant shall also be established 
It would 96 the first plant in Haryana These are the items on 
which a huge expenditure 15 to 96 mcurred Haiyana State have 
deposited their share Egqual amount 158 to be released by the 
Government of India 

-t 

On bemg mquired by the Commtttee wheiher there 15 any scheme 
undel consideration of the Government to mclude certain other towns like 
Radauretc under this scheme  The representatives of the department statea 
as under — 

-~ 

No other cities have been ncluded 10 this plan so far One casc 
regardmg Radaur and Indri etc 15 pending पा the Hon Supreme 
Court  After the decisicn of this case the Government may 
consider to include some of the towns under this plan 

After gomg through the reply and the evidence of the department, the 
Committee noted that it 1s a big and important plan 1t coyers important ciies) 
Towns adjoiung the Yamuna River  The beneficiaries from this plam are प्रा 
hahtants of Haryana State The department should remamn  achve/vmigilant पा 
sepervising the vamnous works/schemes for therr eerly completion 

- 

therefore recommiend that the progress made पा. the 
orks/schemes under पिएं plan फट mtimated 101९ Com 

The Committee, 
completion of vancus w 
mittee 

- 

The Commttee furihehr desre that 
m band be mtmated to the Commutte 

-~ 

the detail of new works, मा any, taken 

- -— - - 

The Commttee also desire to send the detail of the Court Case along 
with the latest position 

18 + Schemes for the Benefit of फिट People - 

In written reply to the Questionnaire of the Commuttee the Govt stated 
that the State of Haryana has provided piped water supply to all the inhabited 
villages by 31-3 1992 and the objective dunng the 8th Five year plan 15 to 
aungment water supply level in 2723 deficient willages to the approved norms 
of 40 LPCD Du rmg the first three years of the 8th Five years plan Y754 
Willages have been augmented and the target for the current year 1995 96 15 
800 willages and out of these 122 villages stand improved upto31 71995 All =~ the 2723 villages are proposed to be augmented to the desite level of 40 LPCD 
by the end of 8th Five Years Plan
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Water supply has been provided m all the 80 Mumcipal towns 1n the 
State Skelton sewerage system has been provided पा 40 towns and seweraga 
schemes are under implementation in other 4 towns 

- 

During the oral_examination the departmental representatives informed 
the Commuttee that in most of the villages water supply 1s not being mamtained 
upto the norms because of the reasons that some of the schemes are 20 years 
old and the population has been increased mamfold It was also replied that 
mm about 60—70 villages no adequate water supply 15 available from the canals 
The Committee made a query to know any single village where water reaches 
at the tale The reply 15 as under 

— Certain schemes have been identified where no water 1s supplied 
throughout the year We are considering alternative arrange 

~ ments for them N 

The Committee Commented that durning the pezak summesr season 
there remamn acute shortage of-drinking water Most of the canals remawn 
dried Water 15 available in the record of the departm=nt bat ता fact no water 

-1s—available ता the canals during the summer season 
- - 

(1) Therefore, theCommttee desiwred that departm at to take effective 
steps to angment water supply upto the proposed norms का all villages of फिट 
State, as stated by the departmeat uader 1atimation to th. Committee 

() The Commnttee was also mformed by the departmental representatives 
that पा most of the villages there 5 no water sapply throughout the year.and 
the Goveroment 1s considermg other alternative arrangements to provide drin- 
ing water to those willages The Commttee desired that the action taken in 
this repard be mtimated to the Commuttee at the earliest ' 

‘" (m) The Comumttee also desired (0 know the names of 4 towas where 
the sewerage schemes घाट under mplementation The progress made i पिंड 
regard may also be intimated to the Commnttee 

19, पापा up the Vacant Posts 

t 

''In reply to the questionnaire of the Commuttee the department suppled 
the following information with regard to the posts of various categories lying 
vacant with the department 

v *Total sanctioned_posts of Junior Engineers 609 

Posts falls under 109 cut 61 
[ - ; - 

“”)Z. , Net pogts after ymplementing 10% cut 548 

0 यही है 7 on - - 
Posts sanctioned under YAP Scheme 1n 6/95 to be 15 
filled from HSMITC 

Lo o0 = 1 "
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VYACANT CHARGES IN THE DEPARTMENT 

() Posts kept vacant for promotess as per rule 9 of 7 
service Rules 1986 subject to fulfilmenting the 
canditions and dwect from the relevant categories 

- 

* (u) Charges vacant due to JEs are oa d.putation with 7 
various organisations 

() Charges vacant due to C D C of SDE given to JEs 18 

32 

(1v) Posts sanctioned under Yamuna Action Plan Scheme 15 
m 6/95 not yet filled as the candidates from HSMITC 
have not be:n received These posts will be filled 
up by the surplus staffof M I T C 

Total Vacant charges in Deptt 47(—)25=22 Nos 

’; YAP 15 
For Promotees 7 

r 2 Nos 
Head Office - 

Head Assistant 1 Lymng vacant 81006. 1971 

Clerks 23 After keeping 5 posts vacant under 
10% cut 18 posts arg vacant 9 posts 
are vacant since 1971,6 are vaocant 
smce 1992 and 3 posts are vacant 
1994 Requsifion for 6 ostd 
has aiready been sent to 555 ;oard 
and balance requsition 15 beng 
sent 

Sr 5086 Stenographer 1 5 against 2 posts of Sr Scale 2 Jr 
5 scale S/G are working 2 posts are 

vacant smce 3/95 and 1 post 15 
vacant smce 6/95 

Steno typists 4 3 posts. are vacant sipee 1992 and 
1 1s vacant since 6/95 Requsthion 
for 3 posts has already been sent to- 
SSS Board 

Statistical Asstt 1 laymg vacant smce 1995 due (७ non 
—_— avallability of candidate
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Head Draftsman 

Asstt Draftsman 

Tracers 

27 

33 . 

Two posts of H D has been sanc- 
ctioned by the Govt under YAP 
One post was kept vacant णि 58 C 
One post due to retirement of H D 
On 30994 
One post due to H D sent on 
deputation 
Due to promotion of H D to CHD 

5 posts of Asstt D/Man has been 
sanctioned by the Govt for YAP 
One case of Tracer for the post of 
YAP 1s under consideration 

5 posts of tracers has been sanct- 
oned by the Govt for YAP 
Some adhoc tracers had been filed 
Requisttion for 25 posts has been 
sent to the SSS Board Haryana wide 
memo No 1119 dated 28 1 94
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After gomg through the replies of the department the Commuttes 
agreed with the justification given by the department regarding vacancies of 
Executive Engineer and Assistant Engineer/Sub Divisional Engineers The 
Commuttee enquired about the reasons for not fillmg up the posts of Jumor 
Engineers The representatives of the department replied as under — 

Some of the posts of Junior Engineers have been taken from the 
MITC Some more incumbents of these vacant posts are 8150 
expected from there In case our requirements do not fulfil 
from MITC then we will send a requisitionto theS S & 
Board to recommend names It was also replied that it 1s a 
continuous process 85 the posts become vacant due to the retire 
ment/death resignation and sanction of additional posts etc s 

The Commuttee further sought clarification for not filling up the posts 
of clerks etc lying vacant पा the Head office as well 85 10 the field offices 
The representatives of फिट department rephed as follows 

‘Requusition to fill up some of the posts has been sent to S S S Board 
As soon as the recommendation of candidates 15 received from 
the Board posts shall be filled It was further stated that 
no direct recruitment 15 made to the posts of Clerks On bemng 
further inquired 1t was replied that a requisttion for all the 
posts as are vacant up to 31 12 95 shall be sent to the SSS 
Board for selection and recommending the candidates to this 
department The 5 S 5 Board shall also be pursued to expedite 
the matter - 

In another question the Commuttee expressed their opmuon that Tube 
well Operators on water works are appointed for 30/60 days basis After that 
therr services are removed/terminated and the operators are reappointed It 
creats a problem for the departmental officers 85 also the public representatives 
(MLAs) The people of the State also face problem on account of temporary 
operators as 1t affects the functioming of the water works The reply of the 
department 15 as under — 

The department 15 agreed with the observation एव the Commuttee 
But the Firance Department have imposed a ban to make fresh 
recruitment to effect economy In view of this फिट work charged 
employees are removed before the completion of specified time 
At the same time the Finance Department have denied the sanc 
tion for creation of new posts Therefore 1t was decided to post 
one employee (Tubewell Operator) at 2/3 water works 

The Committee further Commented that the duties of an operator 13 
of such a nature that 1t is difficult for him to attend 2/3 water works at different 
places having distance of 4—5 Kms Tt 1s 8 different case m respect of Helpers 
Fitters or Mechanics etc  who can look after the work at various places But 
in case the Pump/Tubewell Operator 1s posted as decided by the department 
1t may wirtually be 8 failure of the working of water works The Engineer 1n- 
Chief replied as under — 

“We will re examine this matter We are also 11 touch with पीट Finance 
Department
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The Commuttee further sought the opimion of the Financial Commssioner 
"पाठ Secretary, Public Health Department, who stated that I am also of the same 
opinion 

- 
! - 

The Committee concluded that most of the posts  having important 
role are lying vacant पा the department The tubewells/water pumps have an 
important function for smooth water supply Any work can be looked after/ 
maintained 1roperly only if 2 regular/permanent employee 15 made incharge 
A regular employee will feel his responsibilities better In the present arrange 
ment the-e remains uncertainty about the continuance पा service गा the mind 
of such employees Certainly 1t 1s ifficult for 8 person to operateflook after 
2/3 schemes at a distance of 4/5 Kms orso Besides this his presence/availa 
bility on duty also becomes difficult to be checked 

(1) Therefore, the Committee recommend that the department 10 take 
steps to थी up the vacant posts as lymg vacant on 31-12 95 पा the department 
(at Headquarter ‘and m the field offices) 

(n) The Commuttee further recommend that with a view to avord राणा 
vemence to the people of the State the department to take up the matter with 
fhe Government (Finance Department ) to get the posts of Tubewell/Pump Opera 
tors sanctioned so that a regular employee he posted at water works with fall 
responsibilty 

(un) The Commuttee further desire that the achion taken प्रा these matters, 
as recommended above be mtimated to the \Commlttee at the earliest 

20 Complaints/Embezzlement/Trregularifies 

P W (PH) Deptt 15 an expanding deptt Various small and big works/ 
schemes are पा hand of the department The department 1s required to maimtain/ 
up keep the norms/standard of those works and for that a constant check on 
the utdization of funds and workiog of the subordinate offices 18 1mperative 

On being asked by the Committee, the Deptt supphed the detail of फिट 
cases pertamning to the complamts etc detected during the last three years 
The reply 15 85 follows
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Further during evidence to a question as to why for such a long time these cases have not been finalized and action taken against theofficer jofficials who are at fault the Financial Commussioner & Secretary replied that 

In such type of cases reminders घाट 1ssued However latest position of these cases will be submitted to the Commurtte 

On beng asked to submit the reply withih fortmght Engineef पान Chief sought™ more time and assured 10 submut the reply by 3151 January 1996 whreh was agreed to by the Commuttee < 

In response 10 ahother query the representative of the Deptt stited as undet — _ - 
- 

" _ The full repott/teply to the questionnaire 15 still awaited But the complete list of all complaints has been supplied So far 85 the query regarding the amount 1nvolved ता these cases separately Is—.concerned the same will be supplied to the Commuittes 

The Commuttee concluded that the progress made पा finalizing these cases 15 very Slow It seems that the Deptt 1s not serious in this regard In some of the cases the action 15 reqilired to be taken by the Deptt themselves Eeven than no final decision has been taken for a'long time The departmental representatives 85 assured have not supplied the report till the finahzation of this report The Committee has taken a serious view of 1t 

The Commnttee, therefore, deswed the Deptt to expedite and finalize the cases at the earlest, alongwith thie action taken against the officers/officials who are at fanlt 

The Commuttee farther desired to mntimate the amount involved m each case 

In their reply the Deptt stated that a large number of cases (service matters embezzlement etc ) घाट pending in various courts They are thousands पा number 

During evidence thde Commuttee observed that this question relates to the complants etc Therefore the Deptt 15 required to submut the detal of such type of cases only 

पी departmental representatives _agreed to send the reply accor- ingly - = 

The Commuttee, therefore desired that the detal of the cases relating to embezzlemen t/complamts लेट, which are pendmg m various courts alongwith the amount mvolved be sent to the Commuttee 

21 Publicity - = ~ =z 
In their written reply 10 the questionnaire of the Cofimmltteéfl,.aud during oral exafiination the depattmental representatives stated that there1s no regular scheme for the publication of literatures 1n hand of the Deptt {t was also informed that at the. time of public functions publicity 15 made about the schemes of
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deptt through circulation of pumphleis There 1s one regular scheme pamed 
Information and Education Communication Cell  which has been sanctioned 

by the Government of India This scheme 15 sponsored by Govt of India 
Under this scheine the people of State shail be moparted knowledge about पट 
schemes and therr importance etc 

The deparimental representatines were sgreed to पार suggestion made hy 
the Committee to meke publiaty at the Bleck/Panchayat Samiti Level also 
Dunng on {te spot sindy i Januvary 1996 the Commiitee noted {hat fhere was 
misuse of dunking water मा large scale In these circumstances the pubheity 
has ifs own 1mportance _ - 

The Cammittee, therefore, desired to {ake steps to mmplement ihis scheme 
under mtimation to the Committee 

22 Physical Venfication of stocks - 

On being asked by the Commuttee the reply of the Deptt to a questio 
noaire  of the Committee 15 as under — 

Physical venficaticn of stores and MAS 1s done  evely year Tegu 
larly Duty of Sub Divisicnal Engineeis घाट assigned by Supenn 
tending Engineers to check other Sub Divisional Engineers within 

“the Circle 

Duning evidence, the Committee was informed 85 under — -~ 

OnefS D O 15 deputed to varify the stocks pertarming to the other 
Sub Division/Division - 

On a further query made by the Committee the F C & Secretary 
stated that the present system of checking 1s viable and the Deptt 
1s not facng any problem 

! 

On 8 suggesticn made by the Ccmmaittee tke F C & Secretary agreed 
to 1ssue instructions for making surprise mspection/checking by 
the Xens level also - 

After hearmmg पर deparfmental representatives the Commttee desired 
that the surprise 1nspection/physical venification be made by फिट officer of the level 
of Executive Engincer, as agreed to, by the departmental representatives during 
evidence The Comrmiitee further desired that the action taken पा the matter एस 
mfimated 10 the Committee = 

- ~ - 

23 Losses m Stocks/Stores - L= 
- - 

“In reply‘ to the questionaire of the Commuttee, the Govt suppled the 
information with regard. (0 the losses detected पा the stores of the department 
as under — .
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After gomg tthrough the reply submutted by the department and after 
oral examinations of the departmental representarives, the Committee observed 
that most of the cases are 3—4 years old The Committee distressed to note 
that the action, which 15 required to be taken by the department has not been 
taken for such a long time 

The Commuttee, therefore, recommend that the action to finalhize the matters 
be expedited and action agamst the defaulters be also taken under intimafion to 
the Commttee 

24 Complamt Regarding use of Low Standard Bmlding Maieral 

In reply to the questionnaire of the Comauttes the depaitmental repre 
sentatives stated that there 15 no complatat regarding purchase/use of low stan 
dard machinery/material during the last thres years and th. information 10. 
this regard 15 nil 

However durng the oral examination of the departmental repres~ntatives 
the Commuttee observed that in most of the water works like Bond 10 District 
Bhiwani the building matertal of low standard 15 being used for the repair/con 
structlodn of water works Tn reply thereto the departmsnt assured the Commuittee 
as under — 

If 1t 15 50 the matter will 96 looked into and necessary action will be 
taken to stop the use of low standard material = 

The Commuttee therefore desire that the action taken शा फिर matter be 
mtimated to the Committee at the earlest 

25 Excess/Wruong P-avm_ent to the Contracators 

in reply to the questionnaire of the Committee the department suppled 
the information as follows — 

a Wrong/Excess pavment 

Name of Works Name; of Excess 
—(All cases of Pampat Division) — -~  contractor Amount (Rs 

1n lakhs) 

- - S/Shr: - 

Provd W/S Scheme Mor Mayjra Jagat Singh 188 

Do  Sithana Ram Roop 04 

-Do Dharamgarh Jagat-Singh - 2 88 

Do  Babail Ram Singh 0 54 

Do Sanauhfl Kala.n_ B Ram Roop 1 64 

Do  Goela Kalan Karan Singh 0 88
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The following ofticers/ofticials are re pa1sible _and found at fault for 
making ths excess paymant 

(1) Shrt R S Sharma S E (The then E’(e—:utwe Enguneer) 

(2) शा Iqubal Singh SDE 

(3) Shrt R K Malhotra SDE 

(4)Shn I C Verma J E 

(5) पा Faquir Chand Sharma, J E 

(6) Shu H L Sehgal J E 

All the ofticers/ofticials have bsen charge shested fo the lapse Howaver 
Shrt I C Verma J E has been dismissed from the Governm at Sarvice  Matter 
1s under process for the recavery of the amount 

Nil 

Providing W/S Scheme Bandh group of M/S R Kundu and Co 4 83 793/ 
villages Jind 

Shri R K Malhotra SDE and 81 H L Sehgal J E 985 been charge 
sheeted Matter 1s under process for recovery of the amount * 

(b) Payment due to be made to the Contractors 

Name of 1992 93 1993 94 1994 95 
Davision 

No of Amount No of Amount No of Amount of 
cases of cases pending cases pending 

pending parment payment 
payment 

4 
-P H-Divn - = - - -t o 
No 1 Gurgaon — — 3 0 61 — — 

PH Divn - 
No 2 Gurgaon 2 012 8 0 59 i 0 91 

P X Divn 
Nuh — — 7 20 0 9% — — 

PH Divn - - 
Palwal 5 071 — — — — 

It has been ordered to settle above old payments प्रा. preference to the 
~ present payments' - -
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¢ During the oral examination to a quz y mada by the Conmttez the 
reply of the D.ptt was 85 under — 

In alfta. ca. s:2 1 abov. an excess payment was made to the 
contractors by the Ofticers/officials concerned In most of 
the cases action has been taken and the cases will be decided as 
early as possible It was further stated that the services ' of a 
JE Sh I C Verma have been termmated A sum of about 
Rs 3 lacs 1s to be recovered from him and the matter of 
recovery 15 under process It was further informed that this case 
pertams to the year 1987 88 and all the offtcers mvolved have been 

charge sheeted 

The Committee furtier desired to know whether any of these offi- 
cers/officials have been_promoted Tae repiv of the Deptt was as under 

‘Sh RS Sharma the then Xen has been promoted as SE 
But he was not directly imvolved ता this case The SDOY 
JBs are responsible to issue or to recetve the stock mate 
rnals So far as the question of promotion 1s concerned, 
this fact came to the notice of authorities after his pro 
motion 

On bemg pomted out by the Commuttes that Xen concernsd 
s also responstble fo. tnis lap * th e<wamatior of th EIC ७ as 

under — 

It 1s agreed, Overall responsibility 1s of the Xen Keeping 

m view of this fact show cause notice was 1ssued to हा 

He was also issued warnng’ 

On bemg enqured by the Commuttee the D.ptt representatives 

assured to finalise the matter within a month ot two including the 

action against the defaulting officers 

The Comnuttee concluded that the irregularity was made possible 

due to the neghgence of the semtor officers The Commuttee has earlier 
recommended to make checking system more effecive Had 1t been ver 

fied properly during the stock verification by a responsible officer, the 

same icregularity could have been avoirded Therefore, the Committee 

further 1s of the opmmon that to avoid any irregulamty i stocks, use 

of sub standard material mususe of fund etc., surprise checking by the 

sentor officer ke Xen, etc 15 mparative 

Therefore, the Commttee desired that the cases be decided at the 

earhiest alongwith the action taken agast the officers/officials who are at 

fault (stated above at ‘a’) 

! The Commutree further deswred thatr दाह cases as stated at पा above 

be settled at the earhest = 

The Com:mrttee be also mrtunated about the action _taken m फिट 

matter
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26 Sewerage facihties in Rural Areas 

In reply to the questionnawe the reply of the department regar 
ding sewerage factlities पा rural areas 15 as follows 

At present no sewerage scheme are being implemented I the 
rural qreas except in village Adampur with funds from 
HRDF due to prohibitive cost of laymg of sewerage system 
However there 15 a proposal to provide dramage facility m 
lbig wvillages and a start has been made n this direction 
during the current financial year and a sum of Rs 200 
lakhs has been allocated for this purpose ‘Works 1s likely 
to be taken पा. hand very shortly 

To provide better sewerage facility in Urban areas the Depart-~ 
ment has formulated 7 new sewerage and storm water 
dramnage schemes costing Rs 54 90 lakhs for expending the 
sewerage facilities repairing and replacing damaged existing 
sewers pumping machmnery sullage carmers disposal works 
etc In addition an integrated proect covering sewerage 
schemes for 22 towns at a cost of Rs 501 00 crores has 
been formulated and 1s under conmsideration with Asian 
Development Bank for financial assistance 

During evidence the departmental representatives stated as under 

Some of the big wvillages like Kalanaur and Behlana 1n district 
- Rohtak Babyal and Balana पा Ambala Nissing 1m Karnal 
— Adampur and Mohammadpur पाए. Hissar district have been 

covered udder this scheme 

The Commttee further desired to know the critera adopted for 
adopting the villages, under this scheme The departmental representative 
rephied as under — 

The decision 1s taken on the basis of population Villages 
having population of 510 thousands have been taken under 
this s¢heme and the decision was ‘taken accordingly Other 
villages will also be included in this scheme on the ava 
lability of funds 

For another query made'by the Comnuttee 1t was intimated 
by the representattive that no time पाए can be fixed to 
provide sewerage/drainage facilittes 10 rural areas The mamn 
constraints for which are non availabiity of sufficient funds 
and the development of new cdlonwes 1n the towas/crties” 

Regarding Integrated Project Covering Sewerage Scheme for 22 
towns at a cost of Rs 501 crores 1t was intimated that 
1t 15 ६ proposal of the Gowt - 

After evidence of departmental representatives, the Commmtice desired 
that the Iatest progress made for providing dranagefsewerage facilities पा 
big villages as stated above, be mtimated to the Commuftee
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The Commiftee further desired that the progress made पा the imple- 
mentation of IPCSS for 22 towns be also mhmated to the Computtee 

27 Vigilence Cell 

In reply to the questionnaire repard:ng keepmng a vigll on the 

working of the department 1t was informed to the Committee that Chuef 

Engineer (Urban) has been appomted as Chief Vigilence Officer and all 

Superintending Fngimeers 1 the field have been appomted as Vigilence 

Officers, with respect to एटा circles for keeping a wvigl on the working 
of the department 

- Tte Ccmmiitee 15 of the opmon that a large number of schemes 
are executed by फिट department 'To avoid any irregulanty m the use of 
bulding matenal, stores material etc पीट deQar(ment should keep a 

constant check on the working of the department 

Therefore, the Commttee desired that फिट action taken m thig regard 

be mtimated to the Committee 

28 Works m hand with the department 

In reply to the questionnaire of the Commuttee, the Government 
supplied the mformatton with regard to the works taken उप hand by 

the department 1 rural and urban areas during the last three years, 
as below 

- 
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After exammmug the deparimental representatives, the Commttee 
desired that effective steps be taken for the completion of the works at 

—the-earhest The Commiitee furtber desired that फिट progress made be also 
wtimated to फिट Commttee 

29 Non functiommg of water supply schemes 

In reply to फिट questionnawe of the Commuttez the following पान 
formation with regard to such schemes/water works which are not func 
tioning due to farlure of ground water sources of non availlability of Raw 
water was submitted by the ~department 

LIST OF DISFUNCTIONAL, SCHEMES - 

- 

Sr Name of Scheme Name of Vilage disfunctional 
No - = - 

1 2 e 3 

District Ambala : 

1 Rampur Chapra ) 1 Rampur Chapra 

2 Kanakpur 2 Kanakpur 

Distnict Gurgaon 

1 Gokalpur _ 1  Ainchwaii 

) 2 Gokalpur 

) 3 Neemkheta - 

2 Baded group 4 XKhon 

3 Rawa group 5 Ahmadbas - 

4 Dhondal 6 Dhondal - 

5 Hassanpur Bilonda group ) 7 Hassanpur Bilonda 

6 Gheera Desalination plant 8 Gheera 

- 9 Laphun 

7 Jamalgarh b 10 Bandhaul: - 

& Badl Mamlika group 11 Mamhlika 

9 Nahada 12 Bikta - 

10 Sr1Singalhen 13 Jaivant 

11 Rawa - 14 Shahpurf
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'l 2 3 

12 Na 15 Shamshabad Khurd 

13 Bandpur group 16 Dhadola 

14 Nagina group 17 Ferozeput Dehar 

15 Pinangwan group 18 Mundheto 

16 Kheri Shhchokha group 19 Shelamy 

17  Sadamn - 20 Sadain 

18 Mandfikola 21 Bajarka 

_ _ 22 ाछिलील७ 

19 Sangail group 23 उ्ाएद8 व 

20  Kherla group 24 Manaki 

2] Rewason groru‘p 25 Qutabgarh 

22 Chharora group 26 Dhana Alam Mus“t 

27 Bhajlaka 

28 Gawarka ' 

23 Pachgaon group 29 Buraka Tuoru 

24 Hassanpur Taoru 30 Dadu 

25 Stkarpur group 31 Malhaka 

26 Jamuwas group 32 Sheikhpur 

27 Ghasera group 33 Chhapera 

28 Dhulawat 34 Kharkhan 

79  Sidkhoh Noorpur group 35 Noorpur 

30 Bhango 36 Bhango 

District Rohtak 

1 Dhakla group 1 Dhakla 

) ? Chandol - 

2 Faizabad (Passour) - 3 TFaizabad
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1 2 3 

3 Badsa group of villages 4  Lohat 

5 Dewar Khana 

District Yamunanagar 

1 Xottar Khana 1 XKotar Khana 

2 Landarwa 

3 Gadhaula 

2 Bakaiwala 4 Bakarwala 

5 Tibariyon 

6 Mehadbalinala 

District Sonepat 

1 Nathupur 1 Safiabad 

2 Rathdana 2 TJagdishpur 

3 Bhoapu 3 Nasurpur 

4 Barw sni - 4 Kilod 

5 Tewul 5 Bajana Kalan 

6 Bajaina Khurd 

7 Tewn 

6 Hassanpu 8 Kami 

7 Laisaul 9 Bhigan Bhurl 

8 TUmedgaih 10 Rasulpw 

9 Pugthala 11  Pugthala 

12 Bali Qutabpur 

10 Bulandpur 13 हा Guyar 

11 Shahpur 14 Berat 

15 Ba 

16 Teha 

12 Mahodinpur - 17 Mahodinpur 

18 Kektowarpur 

19 Nasif Garhi €
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During oral éxamination to a qiery the reply-of the Department - 
stated that — 

Work on most of these schemss 15 in progress 

On a further inquiry as to wait 2 00 ts b g taken, the 
EBngmeer पा Chref stated, 

40 N w Tud.v lls are b ing mstalled mn  certain villages and 
the problem of 80018 of ths villages will be over there 
after - 

The Committee distiessed to note that a large number of water 
supply schemes ate not functionitg at present due to the reasons stated 
by the department The Committee also noted that a huge amount has 
b.en spent on th se schemes but th p ople of th state are not getting 
benefit of 1t 

The Commnitee desired that comcrete steps be takem by the depart- 
ment to start these schemes and the Commuttee be kept informed about 
the progress made m this regard 

30 Overhead water tanks/water works 

In reply to दि qu stionnauetegarding construction of over-head 
water tank, 11 th~ S ate pacucularly पा. Government High S~hool Joras: 
Khalsa (Snilkha Block) th  departm at replied that the DNIT for the 
construction of OHS 1 villags Jora 1 Kailsa (Panipat) has been ap 
proved by th BEi,ineer in Chuef Haryana PW (Public Health) Depait 
mednt on 5995 and th work will b, taken 1n hand after calling the 
tenders 

Duoring he 0161 examinailon 1t was also stated that the funds 
for the cons rustion of certain other over head ज्यादा tanks lke दा. 
Bahadurgarh shall also bz made available to the department 

The Commuttee, therefore, deswed that the action be expedited to 
complete these works The Commuttee fartner desired that the -1 test pro- 
gress of the works be mtimated to the Committee 

31 Pnvate/Domestic conuections 

The requuement of drinking water 15 a हु। 68. necessity in the State 
पाए Haryana Bvery citizen rexp cts to have this facility at his door 
steps Therefore they demand tor a separate water connection/water 
tap In reply to the questionnaire on the subject the department sub 
mitted reply as under 

At piesent domestic private water connections are not 9०108 
encouraged However wate connections are 1eleased only 
m such cases where the per capita supply पा wvillages.is at 
least 70 LPCD and adequate drainage facilities are पा exis 

- tence Such domestic water connections are sanctioned after 
approval of Hou ble<Chief Mmmste 

.
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During evidence 1t was informed that Rs 1000 15 charged from the 

person who get water connection Thereafter rert for water supply 1s 

Charged monthy - = — - 

water ~do -not reach—-up-to -the-tale The Committee  observe that this 
p actice should be curtailedfchecked If recessary penalty be 1mposed 
for the unauthorised connecticns 

Therefore, the Committee desire that the practice of installation of 
unnthorised water connections/taps be discouraged strictly The new water 

conuechions/taps be provided according to फिट avalabihty of water and 
strictly according to morms The local fficers should also make the people 
aware about 1t 

The Commuttee further desre that the zction taken पा the matter be 
mtimated to the Committee 

32 Water Taps पा. Harrjan Basties 

In their 1eply to the questionnaire 1t was stated that these schemes 
are formulated for the entire Commumty irrespective of any caste dis 
crimnation However stand posts are provided 1७ Harnpan Bastt 85 फटा 
nowms 85 840. when apy flew Harpan 8551 comes up 

The Committee enquired the norms fixed by the Department 
to provide water taps and 1eply 15 as under — 

Barlier the norm was one stand post for 200 persons Now 
the norm has been fixed one stind post for 100 peisons 

The Committee pointed out that in certain Hainjan Basties of 
villages like Sanjorwas Mundhal (North area) etc पा. Bhiwani Distiict, 
no single water tap has been provided The entire Committee was of 
the samz optnion regaiding this problem 1 most of the areas 

The Comumttee, therefore, desired that according to the morms water 
taps/stand posts be provided प्रा such Harjjan Basties where required, undet 
mtimation te the Committee -
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APPENDIX~I 

Summary 0 recont mendabons/observations of the C cmmattce on Estin ates (1595 96) 

e न» न «2 P e e e e की e e s B B e R 

Sr Page< Paragraphs Recommendations/Observaticn 

No o 1116 Report 

1 2 3 4 

1 6-8 13 () Therefore, the Commttee desired that the Headwise/Scheme 

wise funds 8llocated to the department and spentdurng 
the Year 1995 96 be supphed 10 the Committee 

1) The Committee furtherdesired thatthe deparin ¢nt should 

utibze the allocated funds within stipulated t e Astnct 

mokrmtorms be kept on the money being spenton Various 

works 

(प्रा) The Committec further recommend that the Government 

to make sufficient amount of funds availble for the repairf 

mamtenance of all the water works and sewerage/ 

dramnage system etc 

(एन) The Committee further desired that the action taken nthe 

matter as recommended above be mmtimated to the Com 

mittee at the edrlest 

2 8—10 14 Therefore the Committce 15 of the opinion thatthe department 

to ascertain the Work/Schemes where action 15 requircd (0 be 

taken asrecommended below — 

(1) The department to make urgent steps to cover the water 

courses/channels near the villaBes to stop misuse ofdrinking 

water 

(1) The department may take effective stepsforthe repaur/mamn 

tenance of water works to make drinkirg watel avail tlca 

per norms 

(ui) The departmentto (akesteps for the construction of 0007 

dary walls at water works - 

(1v) The department to take effective steps to curb the practice 

of mstalling unauthorised water Connections which are 

the man constraints 1n smooth wafer supy ly 

(v) Filter system ता the water tanksshould be as pernorms fixed 

(भा For smooth water supply villages be divided mto more 

ZONEs 

(vil) The Committee desired and strongly recon.mended that all 

the aspects with foresightendness should be taken 1pcon 

aderation before finahsing any new scheme Atsome ofthe 

water works overhead watertapks are found abondant 

(vui) The Committee may be जा ormed about the action taken a 

recommended above 

3 10-20 15 The overaged and 1nefficientvehicles mvolving high mante: arc 

and operating cost Rre main problem/bottlenacksbefore the deptd 

With 8 view to 8४010 huSe expenditure the Committee strongly 

recommend (01116 Governmentthat urSenteffective step betak पा 

to replace old/condemnable vehicles without delay
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24 

The Committee further desice that the action taken 10 the matter 

be Intimated to the Commuittee 

further with the direction that the department should make 

offorts 1० future to utilize the entirs fund allocated by the 

Government 1n the same year 

17 (i) The Committee therefore rtecommend that the profress 

made 1n the completion of various works/schemes under this 

plan be mtumated to the Committee 

(u) The Committeo further desire that the detail of new works 

सी any taken 10 hand be intimated to the Commuattee 

(1) The Commuttee also desire to send thedetall of the Court 

case alongwith the latest position 

15 (1) Therefore the Commuttee desired that department to take 

cffective steps to augment water supply upto the proposed 

norms 10 allvillages of the State as stated by the department 

under intimation to the Commutiee 

(i) The Committee Wwas also mformed by the departmental 

representatives thatin most of the villages there 15 no water 

supply throurhout the year and the Government 13 consider 

ingotheralternative arrangements to provide drmking water 

to those villames The Totimittee desired that the action 

taken in this regatd be mtimated to the Commuttee at the 

earhest - - 

(ui) The Commuttee also desired to know the names of 4 towns 

1 where the sewerage schemes are under implementation The 

progress made 1n this regard may dlso be intimated 10 the 

Commuttee o 

19 (7) Therefore the Commuttée recommend that the department 

to take stepsto fill up the vacant posts aslying on 31 1295 

inthe dzpartment (atHeadquartersand inthefield offices) 

(i) The Commuttee further recommend thatwith aview to 8४०10. 

1n convenetence to the people ofithe State, the department 

- to takeup the matter with the Government (Fmance 

Department) (0 get the posts of Tubewell/Pump OperatoIs 

canctioned so thata regular employees be posted at water 

works with full responsibility 

(आए The Commuttee furtherdesire that the action taken पा these 

matters 85 recommended above be mtimated to the Com 

mittee at the earqiest 

20 Th नस tee therefore desited the department 10 expedite 

and Gnaligeth~ ~13 पा पिन का st alongwith the action tahen 

agamst the oMices/ofMcials who are at fault 

The Synittee facther desired to intimate the amount mvolved 

neach case - 

_ The Cohmmuttee therefore destfed thaf the detail of the 08365 

t  rélating to = zzlem nts/complamts ete which are pending 

mvarious~o irts alonewith the amount nvolved be sent to 

the Commuittee >



11 35—37 

14 40—41 

16 41—51 
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23 

25 

28 

The departmental representatives wete agreed to the 
sug€estion made by the Committee to make publicity at the 
Block/Panuhaya:6 Samitilevel also During on the spot study 
in Jaguary 1996 the Commiittee noted that there wasmisuse 
ofdrinking waferat large scale In these circumstances the 
publicity has पड own mmportance 

The Commuittee Fherefore desired to take 8८05 to implement 
this schemé under intumation to the Committee 

After hearing thé departmental representatives the Commuittee 
desired that the surprisé inspection/physical verification be made 
by the offf er of the level of Executive Engineer 85 agreed to 
by thedepartmental rdperescntat]yesdunng evidence The Cem 
mittee further desired thatthe action taken था the matter be 
intimated to the Commuttée 

The Commuittee therefore recommend thatthe actionto finalize 
the matters be expedited and action against the defaulters be 
also taken under Intimation to the Committee _ 

The Commuittee therefore, desire that the acticn taken 10 the 
matter be intimated to the Commuttee atthe earliest 

Therefore the Committee desired that the cases bedecided at 
the ediljestalongwith tHeaction taken againstthe officers/cficials 
who are at fault (statell abdve at A) 

"ll‘g e %mmlltee further desired that the cases asstated at B 
ove 08 settled at fhe earliest 

The Commuttee be also intimated aboutthe action taken 1nthe 
matter 

दाद vidence o"{“defifirtmcfital representatives the Committee 
desired that the ldtest progiess made for providing dramnage/ 
sewerage facilities in big Villages 85 stated above be mntimated to 
the Commuttee 

The Committeefufther desiredthattheprog res made intheimp'e 
mentationof IPG 8 S for 22 towns be 9150 intimated to the 
Committee 

The Commaittee 15 ofthe opimonthat alarge numberof schemes 
are executed by the department To avoid any ifregulanty 11 
t cuqlse ofbuldin® miterial stores materialetc thedepertment 

ould keep a constant check onthe working of thedepariment 

Therefore the Cammuittee desiced that the action taken in this 
regard be intin2ted of the Committee 

After examining the departmental representatives the 
Committec d sired thateffective stepsbe taken forthe completion 
of theworks attheearliest The Commuittee further desired 
that progress made be also mtimated to the Commuttee 

The Committee destred that congrete actier be taken by the 
department (0 start thesc schemes and the Commuttec be kept 
informed about the progress made पा this regard 

The Coram ittee therefore desired that the acticr be जाएं! 
ted to commlete these works ‘The Committce further desir e 
that thet latest progress of the works be int matcd 10 the 
Committee - -
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1 2 3 ¢ o 
— et नायिका कगार 

19 उ4--.55 31  Therefore the Committee desire that the practice of mnstallation 
— गए था e - of unauthorised water conneotions/taps be discouraged strictly - 

/ The new water conn ctionsftaps be provided according 
v tomormis The local officers shquld also make the people 
aware abgutit - - 

कि — — ~~The Committee further desired thatthe actiontaken-inthe matter - 
be intimated to the Committee 

[5 

20 55 32 The Commuittee therefore desired that accordirf 10. the 
norms water taps/stand posts be provided 1n such Hargyap 
Basties where tequired पाएँ intimatipn 10 the Committee 
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APPENDIX—II - - - - - - - = - 

Statement showing the outstanding recommendations of फट Committee on Estimates 
lrmelstgslng to the years 1985 86 1987 88 1948 89 -1989 90 1990 91- 1991 92 1992 93 and 

A 

Sr Page of Paragraph Further observation/recommepdation 
No  thereport made by the Comnuttee 

1 2 3 4 

18TH REPORT (1985 86) 

INDUSTRIES DEPARTMENT 

1 6 14 During the cousse of scrutiny held on 14-11 1995 
theCammittee dropped para 14(1) and rei era 
ted itsearhier recommendations which are 85 
under — 

¢ The Computtee recommended thatthose 
posts whuch are superfluous in the Department 
be abohshed and the vacant posts which are 
urgently required may be filled up by the 
Department 

2 1६-12 28 () The Commuttee ofter heanng the 
departmentalrepresentatives regéyding 
revival of sick umts desired to seef 
check some of the ‘Sick Industrial 
Units of the Sta %he 

(u) After heanng the departmentl re~ 
presentatives the Committee obseryed 
that the cagses Pertaining to the pay 
ment एव subsidy being giyen by the 
Government to vanous Industnial 
Units1 e Small Scele Industries, 

s Rural Industries etc 1nthe State are 
delayed unnecessarly The Commuttee 
desired that such type of cases be 
decided expeditiously and payment 
be made within 30days and the 
Committee be also informed accor 
dingly 

20TH REPORT (1987 88) 

TOWN AND COUNTRY PLANNING DEPARTMENT 

3 [0-11 27 The Comnuttee desired thatthe matterbe 
settled finally within two months positively and 
the Committee be also informed accodingly 
alongwith the action taken report regarding 
workstudy conducced on the basis of modern 
management practice upto 1988 and 8150 action 
taken against the officers/officials found res 
ponsible for the said delay



1 2 

| 

4 10 

5 10-11 

6 16—18 

7 20-24 

19 

21ST REPORT (1988 89) 
TOURISM DEPARTMENT .. 

24 The Commuttee desired that the Commus 
stoner and Secretary to Government, 
Haryana Tourism Department shouid submit 
the requsite reply to the Committee 35 
already desired vide Haryana Vidhan Sabha 
Secretariat s letter No EC—27/95 96/14259 
dated the 30th August 1995 relatingto this 
matter/paragraph 24 The 5810 1nformation/ 
reply 1s still awaited As su~h the Committee 
reiteriate 1ts following outstanding obgerva 
tion/recommendation — 

‘The Committee inspected/made visus 
of vanious Tourist Complexes of the State 
and found that the service being provided was 
not satisfactory at some of the Tourist Comp= 
lexes 7716 Committee while staying at Hotel 
Rajhans found that neither the service of 
the Staff was satisfactory nor the maintenance 
of the Rooms and provisions of variour facie 
Iities wias satisfactory resulting chances of re- 
duction 1n occupan y figure of such like 
mportant State Tourist Complex BesideS 
poor sesvice being provided to the visitors the 
Commuttee 8150 felt distressed with the dis 

courtesy shown by डा! Gursharn Singh 
Deputy General Manager of Hotd Rajhans 
(Surajkund) Tourist Complex The Commuttee 
therefore desired that strict instructions be 
1isste छिए the proper mlintenance/service n 
the Tourist Complexes The Committee 
further desired that the actiontakenbe inti 
mated 10 the Commuttee 

22ND REPORT (1989 90) 
ANIMAL HUSBANDRY DEPARTMENT 

The Commuttee be informed about the Iatest 
position/progress 

The Commuttee desired that latest position of the 
matter be intimated to the Committee every cuarterly 

(0 The Commuttee observed that the progress of 
construction of poly Clinics concerned was 
very slow The <Comalttee therefore, 
recommended that 10 view of the recommen 
dations mede earheriniyts 22nd  Report 
(original Reportt relating to the Department) 

~ effective steps be takenby पीट Government 
for the sPeedy construction of these chinics 
at 81] the remaimng dwistrict headqgarters 
m the next five years 

() The Commuttee desired that ahst showing 
information regarding number and places 
of all Stockmen Centres bemng functioning 
under the Department 171 addition to veter: 
nary Hospitals be sent to the Committee
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23RD REPORT, (1999 १1) 

SOCIAL WELFARE DEPARTMENT 
J 
6 

£ 

t 
- - 

13 

17 

19 

13 

4 (I)c The Co nmiftee desired that C I D report - पा the embezzlement case of Rs 6 4000/ 
afterinvestigation 06 sent imm diately 

सही _ © The Comnuttee also desired that inthe ८856 
~ of ShrimatuNeerjaSarot CD P O Edu 

¢ cati n Lepartment be informed 1nwriting 
~ about the .epartmental decision taken re 

~ garding stoppages of one yncrement of the 
के - official 

1 () The Commuttee be informed about the prog 
ress made in the case of Shr1 Banwari Lal 

1 

1.  TheCommittee reiteriated 1ts earlier reCommen 
daligns which 15 as under — 

- The Commuttee after hearing the departmental 
representatives deciced 10 make an on the 
spotinspection of the Panpri Plant at 
Gharaunda alongwith Certajn Agganwadi 

¢+  Centres of the Depdrtment 1n the State to 
- check the factual position 

24TH REPORT (1991 92) 
{FORESTS DEPARTMENT 

In addition to the cases (at Nos 1, 2, 3,4(7), 6 
and7) already dropped the cases at Sr 
No 4(u) 13 पा 17 of para 13 durin. 15 meeting 

held on 10th October, 1995, 8150 dropped 

The Commuttee alsp desired that the latest po- 
sition of the remaining pending cases of Complaints/ 
embezzlemtnt be intimated for information of the 
Commuitee at earliest as recommended 1n para 11 of 
27th Reportfor the year 1994 95 

The Committee reiterated its earlier recommen 
dations that specia] Courts beset up by the Forest 
and Environment Departmentsfor the speedy dispo 
881 of pending cases of the Uepartment 

The Commuittee desired that the latest position 
1n thg matterbe 1ztimated to the Committee 

25TH, REPORT (1992 93) 

IRRIGATION DEPARTMENT 

(1) During oral examination held on 8th August 
1995, the Fipancial Commissioner and 
Secretary to Government, Haryana, Iiriga= 

*  tion Department had ensyred the Commt— 
tee that all these cases will be finalised within 
two months and the Commttee will be 1n 

' intormed’ac ordingly The requisite 1nfor



1 2 3 I 4 ] 

. ; mation has not been supplied so fartili the 
AR Pw w b ¢ " finalisation of this report The Commuttee 

therefore againdesired that thisinforma 
tionbe supplied to the Commuttee immedia 

I 1 fi Dy " . . tcgfl without furtherdelay 

“" ' (i) The Commuttee also cesired that the latest 
postuon with regard to 149 pending Court 
cases be intimated to the Committee 

¢ L' = alongwith complete details of each cases 

14 62-68 14 D The Commuttee undertook its on the spot study 
. tour from 22nd to 25th August 1995 of varous 

15 6859 ¢ 15" Irrigatjon works/schemes desitin” work seepages, 
v e हो water logging etc ConCerning outstanping para Nos 

16 69--70 16 14 15 16 17 19 घाट «3 and recorded 1ts findipgs 
4 कर i - thereon which stands sentto Government Go‘ern 

A 70-71 17 ment replies theretos still  awaited and  these 
have not been sent till the finalisation of this report 

18. 72-80 19 Hence the Committee desired  that action taken 
R 1 réport of Government onthe said findings be sent to 

the Committee immodiately without further delay so 
that these matters be taken 1100. discussions duripg 
the next oral examination of the departmental repre 

- sentatives 1nthe next financial year 

19 82 24 The Committee be 1ntimated about the latest 
position 

20 83 26 The Committee may be ntimated about the 
- न latest position 

K - 

21 84 28 Till the finalisation of the Report of the Com, 
mittee the desired information was not supplied to 

the Commuttee hence the Commuttee would hke to 
हि know the latest position 

t 

22 84 29 The Committee desired that detalled report पा 
the matter be sent to the Commuttee at the earliest 

23 85 30 The Commuittee would liketo know  the latest 
Position 

24 85 31 The Committee be 1ntimated about the latest 
position 

26 85-85 32 The Committee would Iike to know the action 
- taken on the su_gestions made by the cultivators 
" b 1n the Semtnars 

26 86 33 The Commuttee would hike to know aboutthe 
P latest position 

27 86 34 The Committee would liketo know the surprise 
raids vonducted by theigilance Cell of the Depart 
ment and the details of the officers found guilty 
curing the last three years 

R 35 The Committee would like to know, 1f any 0836 
of payment of compensation Ppending with the 
Department, 1f 80, the details thereof



. 64 /_\, 
/ 

t 3 4 

30 

31 

32 

34 

35 

86—87 

1721 

21-23 

24 

25 26 

26 

1 

36 The Commttee be apprised  with the Iatest 
position 

37 The Committee be 1ntlmated with the latest 
position alongwith the reasons fornon finalisttipn 
of the Annual Admimistrative Report of the Depart 
ment 

27TH REPORT (1954-95) 

TRANSPORT DEPARTMENT i 

15 The Commuttce desired that the latest position In 
the matter be mtimated to the Committee 

17 The Commuttee desired that the latest position, 
arter taking necessary action 10 thematter be 101 
mated to the Committee 

18 The Commuittee be 1ntimated with the latest 
position 

19 The Commuttee reiterented 1ts earlier 1ecommen 
dation, whith1s as under — 

Therefore the Committee desired that 
the Government should reconsider the métter 
with @ view to make them viable by extending 
the link routes onmam Road/G T Roads up 
10 1< Km  without permitting the private 
operatorsto pick up passengers onthis 

L portion 

The Committee further desired the 
deparimentto look 1nto the matter to connect/ 

- link allthe routes where thereis a gap so that 
no inconvenence1s caused to the villagers/ 
passengers 

The Committee futther desired that the 
actiontaken by the Government 1n these 
matters 06 sent tothe Committee at the 
earliest 

21 The Committee undertook on the-spot study tour 
to various depots 1n Decembss, 1995 and noted that 
buses are not being maintained properly The Co= 
mmuttee desired the department to  take effective 
stepsto marntam/clean the buses properly under 
timation to the Commuittee 

22 (1) The Committee desired that a depotwise 
detail of the profitsf/loss earned/suffered 
by the department in various depots during 
thefmancia] year 1994 95 be supplied to 
the Commut tee, at the earhest 

(1) After undertaking on the spot study tout 
10 Jecember 1995 the Commttecs 

.~ following findings stand sent to Govern 
ment —
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52 

(a) In most of the part of Haryana, 8 

parallel transport of private owners 
18 1n operation Effective steps be 
taken to stop plying of unauthorised 
private vehicles, at 211 levels 

1 

(b) Procedure 1o 1ssue/feccive stores 
matertal be made more effective to 
avowd any 1regularity 

(2) The Commuittee also desired thatbook 
ing and checking system be inforced 
more effectivelyby making these at 
the level of Imspector  to higher 
ofticers 

(d) As regards over-sraffing-position 1n 
Bhiwani Depot  the Committee 13 of 
the opimonthat existing extra staff 
if any should be adjusted internally 
by the Department 

() 016 aged Busses providedin Bhrwani- 
., and L.8dry Depots be replaged  The 

Commuttee bealso informed the 
reason of providing old एए565 10 
these Depots 

(f) The Commu tee further desired that 
fecilities for public at Bus stands be 
improved and also the condition of 
workshops 96 improved mdre angd 
maintained properly 

Government replles to the above 
findingss still awaited Hence,the 
Commuttee desired that action taken 
report of (फिट Government on the 8810 
findings be sent tothe Commiee 
unmediately without further delayso 
that these matters be tacen 1nto dis 
cussfons during the next or8l exami 

-~ nation of the L epartmental Represen + 
tatives in n xt financial year 

{t
 

¢ 

After hearing the departmental represefitatives 
the Committeedesired that the department should 
take appropriate action for getting theland at 
Gurgaon vacated from the persons concerned  The 
department promised to send thedetailed rerly of the 
case but the said reply hasnotbeen received till पीट 
finalisation of फिट Report therefore 1! e Committee 
desired that the detailed Information of this case be 
supplied to the Commuttee at the earliest alongwith 
the cause of delay 

T फट: ठबतटबाजबज्था 

With regard to the encrog&chment of lanc of 
the 51# (८ Transport Departmrent at Shahabed, the 
Committee observed thaithe department has not 
taken an appropriate action et approprnate time and 
the department remained 1nactive for atout © months 

- P
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Theérefore the Commitice took aserious view 
and destred that the depratment should take imme 
diate effictive steps to get the possession of he 5810 
land without further delay The Commuttee be 
mformed about the action takenby the deparmentat 
the earliest 

(8) The Committee was not sansfied with the 
clarifiation given by the departmental 
Iepresentatives oncertainpoints relating 
to above 1eplies during therr oral exami 
nation  Hence the Commuttee desired that 
पीट department may also mmtimate to the 
Committee about the profit, if any earned 
by the department by way of surprnise 
checkings 

(b) After hearing the departmental represen- 
tatives the Committee desired that the 
mformation with regard to the Profit/loss 
earnec /suifercd by the derartment due to 
the abolition of the Road Tax Check 
Barriers be mtimated to the Comrmittee 

The Committee therefore desired that the infor 
ton with fegard to the Iicencer/permts 1ssucd to 

Cences/permuts, 1 any, be supplied to the Commuittee 

The Commuttee further desirea that the upto 
date nformation with regaid to the driving hcences, 
Which was not supplied till the finalisation of this 
Report 0० supplied to the Commuttee at the earhest 

During the oral examination, the Committee 
observed that there 15 & great variation in the ntmber 
of challans made by the varigus authortises The 
Commuttee has turther observed that at the time of 
hecking sf the General Manageror any other Senipr 
&fficial of the depanment remains persent then 1t 
“Would be made more e*fective Che king should be 
made by the Flymg Squad Officer and by G Ms 
dtleast for 3 days in a week 

Therefore the Commlttee desired that to improve 
the ch cking System of the department, the depart 
ment should take immediate appropriate at.nonf,underr 
witimation (0 (96 Commuittee b 

The Coramittee further, desired that the depart 
mentshoucgl considerand start the Pprocedure (0 
finalize the tdses of challansby the departmental 
authoritied, instedd of sending the challans to  the 
Cour जौ 

"The Comlm:ttee observed that due to the plying 
of UnauthoTised vehicles for the purpose of carrine the 
assenger , the department 15 sufferirg a great 1055 
herefore, घाट Commuitte desired that the department 

should take effective sters to stop the plying of पा 
afithgriced velicles by challaning an  Confiscating 
the ?by th. department and the Committee be infor 
méd about ths action taken
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The Commuttee desired tbat the actual poistion of 
1 the Rohtak byepass bus stand be sent tothe 

~ Commuittee” 

The Department also to take 1mmediate stepsfor 
the construction of फिट remammg bus stands part) 
cularly asshown atserial No (u) above The cepart 
ment should make e1forts (0 complete the Construction 
work of bus stands which are under construction of 
o whichfoundation stone has beeu 1810 wlthm,oncf, 

< year 1 - 

The Committee further desired thet the depart 
ment should alsp take effective steps for getting the 
land transferred free of cost from the HUDA/Gram 
Panchay t/Muncipal Com nittee  ete so thatthe 
work on these bus stands co.ld be started without 
delay “The action taken 1n the matter by 1ntimated to 
the Commuttee 

The Commuttee after undertaking visit (0 depots/ 
workshops 1n December 1995 noted that staff posted 
to hhndle Computorsisun traincd  Tramed staff be 
posted there to avoirde any loss Committee may 
8150 be 1nfor—ed 

Afterscrutinising the reply sent by ehe depar 
ment the deportmental representatives stated durng 
the oral examination that a traming course of 60 days 
wag-being imparted to 1ssue the Iiiences for trainmng 
thie new heavy vehicles drivers  The department also 
informed that after the training the Heavy Vechicle 
Drver1s appomted after the onplkticn of 5years 
experience 85 such In view एव thereplyof thedepeart 
ment the Committee desired the cepartment to Iook 
into the matter with 2 view to give more employment 

to the persons/drivers who took traimng from Drivers 
Traming Schocl Murthol 

Druing the oral examination of the department, 
the Commuittee paintec out that certain buses ot the 
State Transport were पाए. provided with certam 
required extTa components/spare paTIS 85 pr notms 
The Co "mttee, theTefOTe, supgest that the deparimrent 
should 1008 mto the matterand give suitable mnstruc 
tions 10 all the Geners]l Managers to 010 10९ steprony 
with required tcolsto  all  (he buses with aview 
६० 8४०13 any inconvenierce to the pasengers who 
travel 10 the State Transport buses 

After hearmng the department 1 repre entatinc 
पीट Committee desired to knecw  thedif erence  of 
costsm fabrication/building of the 90065 of buses 
by the department and by the private firms/agencies 

t @ one with the reasons for the differerce  The 
departm nthasfalled to supply the remuteinfor 
mAation as promised 1l the finalisation of the report 
The said information be 8150 Sen to the € omnuttce 
atthcearest Th delay tactisof the departn ent 
15 shoking The reasons be mtimated to the Com 
Tnitted at the earliest 

! The Commutte. further desrred the derarmert 
to supply the detar’ of 1992 93 1993 94 and 1994 95



46 3738 

47 38 

48 47-50 

49 5155 

with regard to  the bodies of buses got fabricated 
from the Haryana Roadways Engineering Corpora 
tion Gurgaon and from the private firms atthe 
earliest 

The Committee after visit to HR E C furjher 
recommend to the Department to make efforts to 
further improve the quahty and fimshing of buses 

32 Afterexaming the department, the Committee 
desired that astrict action be taken by the department 
to check the properworking of the shops at the bus 
stands of पट Haryana Roadways Depots so that 
there 15 no ha assment (0 the passangers with regard 
to the sale of eatable items 

The Commuttee further desired that to curb this 
practice the department should 1sste instructions to the conterned depots to  display a 1150 showng the rates of eatable items ar the counter of these shops If required this'concition be laid down at the time of auctxoln of shops 

The Commuttee be alsq mnformed about the 
8ction taken by the department पा this matter 

33 During the oral examination the Commuttee wag Was not satisfied with the reply of the department regarding stoppage of Haryepa Roadways Buses at 
Yarious places/Dhabas/Wines Shops resulting in 
barassment and inConVenlence to the passengers After hearing the departmental TepPresentativesthe Commuttee desired that the department should take 
ctfectr e steps by making surprise checking to stop 
this practice 50 that no incon\ entence or harassment 15 08056 to the passengers  Action  taken in the 
matter be informed tc the Committeo 

27TH REPORT (1994-95)] 

COOPERATION DEPARTMENT 

37 () Th Commuttee bs intimated about the 
decision 8s and when taken by the Supreme 
Court 1n the matter regarding fixation  of 
sentority of officers concerned of the 
Department 

(i) The Committee desired that the matter 
regar gfillng upthe vacant posts may 
be taken up again with the SS S Board 
asCertaining the reasonsfor delay पा makipg 
TeCommendations for the post in question 

38 The Commuttee deswred that the department 
may persue all such 085९५ pending with the Courts 

u T3~ The Commuttee be mnformed accordingly about 
i the cases/matters of this para (aand b ) 

[
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51 56 40 

52 5758 41 

The Commuttee undertock 1ts on the spot study 
tour from 26th to 2800 October, 1995 to see prog- 
ressflatest position of Panipat Rohtak and Palwal 
Sug r Mills of the State  concerning  outstanaing 
paragraph No 39 etc and recorded itsfollowing 
find in8s therecn whuch stand sent (0 GoVernment 

(1) the number of measures to be taken to 
improve working and to effect economy etc 
m Panipat Sugar Mill 

(1) the nomberof steps to be taken to the 
benefit of farmers ctc ता Palwal Sugar Mill 

(पं) reasons of 1055 suffered by Panipat Distil 
lery and 

(1v) other matters as 
findings 

pomted out in the 

Government एट %ehes thereto 1s,still awaited and 
the same have not been sent till the finalisatipon of 
this report Hence the Committee desifed that 
action taken 
findings be Semt to the Committee immediately 
without further delay so that these matters फिट 
taken into discussions durnp the next oral exam 
nationof the Departmental Represeniatives हा the 
next f inancial year 

During the course of oral examination o1 the 
Department beld on 319. October 1995 on being 
en Ured bythe Committee M D Haryana State’ 
Land Development Bank informed that all  gut 
efforts are being made to get all the formaities 
completed from NABARD etc  regarding  opening 
of 8 Land Development Bank at Bapolt (Distt 
Panipat) bythe e1d of 31st December 1995, positi 
vely Accordingly, 1t wag desired by the Commuittee” 
that the Government may inform the Committee 
about the actign taken in फिट matter by theend of 
Dec mber, 1995 positively This information still 
awarted The Committee therefore agarn desired 
that the 5810 actiontaken reportinformation be 
sent to the Commuttee immediately without further 
delay 

() The Commuttee desired thatthe department 
mayen JUife 10to the matter a8 to who 
has purchased the offset machine अत 
CONFED and with which approval and fix 
responsibulity thereof 1nview of the fact that 
this machine remained unused since 1992 
alongwith the detailed report regarding 
tota staf recruting for operation of this 
scheme and total loSs/profit suffered/gaind 
In this regard 

{11) The Comm: tee desired that Iist of persons 
mdr.ating their names and particulars who 
were recriited during last three years be 
sent to the Committee 

report of Golernment on फिट 5810 ८. 

-~
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T - i v (u) The Commuttee further desired thal the list .- of the persons whohave been fourd 1nvol - न R ved gn the cases of corruption during  the 

last 3 years may be supplied to the Com - mittec flong with the number of personswho 
have been removed from service on  the 
charges of corruption within a fortnght 

- c Tlhe department should 8150 take action 
aganst them 

(v) The Commuttee desired that the detail 
1 information rega;ding 222 employees who r ; ~ were retfenched fust and the nout of them 

81 were reappointed ;n  CONFED  and 
other Co operative Institutions, may be Vo . supplied withmn a fortmght 

. (V) The Commuttee further desircd to kncw the 
1 पं A P date on which the Pamipat Sugar Mills will 

start functiofmng 

1 ~ (v} Information regarding INFED 85 desired In दि 27th report be supphed to the Committee 1 
53 2861 43 The Commuttee obServed that the financial year 

13 going to be Closed b.t no amount/money has been 
received from Government of india fofthe scheme ही] 5 st ted 8bove Therefore the Commuttee desired 
that detall of the money if apy recerved from 
Government of Indiaduring the year 1994 95 be 
intimated o the Committee alongwith Cetailof » 
utilization of the said money 

54 61 4 ™ refore after heanng the departmental repre 
sentatives, the Committee desired that the 
requir d information with regard to State Govein- 
ment Under takings be sent to the Commuttee, at 
earhest 

55 61-78 45 Therefore after hearing tte departmental re- 
presentat) es, the Commuttee desirec the depsriment 
to look into the matter with regerd to the non 
registration of Coop  Societies था  these districts 
under mtimation to the Commuttee 

The Commuttee further desired that department 
to look into the matter and take effectave steis for 
finalising the cases of embezzlement as stajed था (b) above  The appropriete action  apamst the 

B defaulting socities/Fersons be also taken ‘The 
Committee be 8150 informed 

56 79 46 () Asregards other information which wasg 
o1ally asked for the Committee obse 1ed 
that the same was not reaailly available 
with the departmental representatives at 
that ime As such after hearing the de- 
partmental representatives the Commuttce 1 desired to send the re wisite cetall (urto 
date latest position) with regard  to the . following works था hand of the depart. 

- ment — 

~



(1) Establishment of Cold Storage cum 
Warehousing Complexes 

(2) Modernisation of Spinmng Mills 
Hans1 

(3) Establishment of Ginnery 

(49) Development of processmng_&nd Mar 
keting of Mushroom by Hafed 

(5) Establistment of Mustered Oil Mills 
at Narnaul 

(6) Rehabilitauon of Sick Stores 

(7) Loan/subsidy to labour and Construc 
tion Federation for the construction of 
o fice cum Godown 

(8) Construction of Godowns by HAFED 

(%) Construction of Godown of Primery 
Agrcultu e Credit Socities 

() The Commuttee further desired to make 

on-the spot study/inspection of above 
works alongwith certamn important Projects 
of the Department to seefcheck their 

progress 

271299—-H VS —H G P Chd
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